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Vlail From The Department

Statement of Financial transactions (SFT) should be
filed by all reporting persons covered under Rule
114E of Income-tax Rules, 1962. Due date for filing
the same in Form 61A is 31st May 2017. Detailed
procedure of ITDREIN registration and upload of
Form 61A is available under the "Help" section and
updated Form 61A utility and Schema are available
under the download section of
http://www.incometaxindiaefiling.gov.in/ and https:
//www.cleanmoney.gov.in/
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Who is a Reporting Person?

- Who is Responsible for Registering

- Maintaining Books Of Accounts

or other document containing a record of any specified
financial transaction or any reportable account as may be
prescribed under any law for the time being in force, shall
furnish a statement in respect of such specified financial
transaction or such reportable account to the income-tax
authority or such other authority or agency as may be
prescribed
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Obligations of Reporting Entity

“It is mandatory that specified reporting
entity/person shall furnish statement of
financial transaction or reportable account
as per Section 285BA of the Income Tax
Act,1961.

In order to furnish statement of financial
transactions, specified forms are required to
be submitted as per Rule 114E of Income Tax
Rules, 1962 (refer section “Statement of
Financial Transaction (SFT)
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Legal Framework

Obligation to furnish Statement
of Financial Transactions (SFT)

Section 285BA

Furnishing of Statement of
Financial Transactions in Form
61A

Rule 114E

Form 61A Format and Instructions
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Reporting
Person u/r
114E

Reporting required for Nature and Value of
Transaction during the financial year

=Cash payment for purchase of DDs/POs of amount aggregating
Rs. 10 lakh or more in a year
mCash payment of Rs. 10 lakh or more for purchase of pre-paid
RBI instruments (RBI bonds etc.).
Banks =Cash deposit/withdrawal aggregating Rs. 50 lakh or more from
current a/c of a person.
="Payment in cash aggregating in a year Rs. 1 lakh or more (in
cash) or Rs 10 lakh or more (by any other mode) against credit
card bill issued to a person during the year.

=Cash deposit aggregating Rs 10 lakh or more in any one or
more accounts of a person (other than current account
and time deposit).

Post Master
General

=One or more time deposits (other than those through
Nidhi/NBFC —) renewal of another time deposit) of a person aggregating
Rs 10 lakh or more
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Reporting Reporting required for Nature and Value of

Person u/r Transaction during the financial year
114E
Company/Institution Receipt aggregating Rs 10 lakh or more in a year from a
on issuing )

Bonds/Debentures person for acquiring bonds/debentures

Company Issuing Receipt from a person aggregating Rs 10 lakh or more for

Shares acquiring shares (including share application money)
Company listed in Buy back of shares from any person (other than bought
Recognized Stock mmp from open market) for an amount aggregating Rs 10 lakh

Exchange. or more.

Mutual Fund - Receipt from a person aggregating Rs 10 lakh or more for
URBEE FEIETE) acquiring units of Mutual Fund.
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Reporting Reporting required for Nature and Value of

Person u/r . . . .
/ Transaction during the financial year
114E
Foreign Receipt from a person for sale of foreign currency,

including against foreign exchange card or expenditure in
Exchange - 5 Gl =~ s 20
such currency against debit/credit card or issue of
Dealer travellers’ cheque or draft aggregating Rs. 10 lakh or more

IG Registration

or Purchase/Sale by any person of immovable property for Rs
Registrar/Sub- mep 30 lakh or more or valued by the stamp valuation authority
Registrar of at Rs 30 lakh or more
property.
Any person

: : Receipt of cash payment exceeding Rs 2 lakh by any person
liable for Audit mp for sale of goods/services (other than those specified
u/s 44AB of the above)

Act.
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Aggregation Rule

Applicable for all transaction types except ;
mp * SFT-012 (Purchase or sale of immovable property) and
= SFT- 013 (Cash payment for goods and services).

For aggregating the amounts for determining the threshold amount for
reporting in respect of any person —

-

&3' Take into account all the accounts of the same nature maintained in
| respect of that person during the financial year;

J

4 )
&3 Aggregate all the transactions of the same nature in respect of that person

\during the financial year

J

%(Attribute the entire value of the transaction or the aggregated value of all )
the transactions to all the persons, in a case where the account is
maintained or transaction is recorded in the name of more than one
\_Person Yy,
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Related Notifications

q_
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Related Resources

Resource

Systems Notification No.1
dated 17 Jan 2017 on SFT

User Manual for ITDREIN
Registration and Upload

SFT Report Generation
Utility User Guide

SFT Quick Reference
Guide

SFT Report Generation
Utility

Form 61A Schema (For
Developers)

Compiled by CA Avinash Rawani

Description

Where Available

Notification issued by the Directorate of
Systems specifying the procedures, data
structures and standards for ensuring
secure capture and transmission of data,
evolving and implementing appropriate
security, archival and retrieval policies

E-filing Portal
(https://incometaxindiaefiling.gov.

in/)

User Manual to explain steps in
registration of filer and upload of SFT (Form
61A)

User Manuals section under the
Help Button on E-Filing portal Home

page

User Guide to explain steps in using the
Java utility to assist the filer in preparation
of SFT (Form 61A) in XML file

One page document with steps for

preparation of SFT

Java utility to assist the filer in preparation
of SFT (Form 61A) in XML file

Forms (Other than ITR) link under
the Downloads Section on E-Filing
portal Home page

XSD file which contains the schemain
which SFT (Form 61A) needs to be prepared
and uploaded/submitted

Schema link under the Downloads
Section on E-Filing portal Home

page

T
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Documents on E-filing Portal

E-F | | | ng Anywhera Anyvlime

EIvICES

Quick e-File ITR-1 & ITR45 &
Submit Retums / Forms &
e-Verify Retumn &

View Form 2BA5 (Tax Credit) 2
Dutstanding Tax Demand &
ITR-V Receipt Status

Know Your FAN | TAN | A.O
Tax Calculator

E-Pay Tax
[ Tax Calendar

ncome Tax Departmednt. Govemment of inda

Ib_ﬂ‘.'ﬁ.

Elec

Verif

e

News & Up

131002017
Form 490 - |
section 2854

o207
Income  Tax
Innovations”
far the e-filin
[G1KE)

10001/ 2017
The direct ta
12.01% high
details click

e-Filing

How To eFile?

Check Points for e-Filing Retum 24 (10018)
Trouble Shooting on e-Filing B i175is)

Registration & Services

Individual Bt 313018)

HUF B4 ;zaz818)

Other than Individual/HUF 2 315868
Charterad Accountant

e-Retumn Intermediary Bt (177318)

External Agency £ s2exs)

Tax Deductor & Collector 24 1120218)

Third Party Software Utility DeveloperE¥ zoaue)

Others

List of Useful Codes
ITR-V-Do's & Don'ts
List of ERIs 4 (150318

DSC Providers

FAQs

Arce ¥ Ciptio ontac =

User Manuals

Accounts with Cash Transactions 1 (13sxs)
Best Practices for Scanning 21 (14axs)
Browser Settings B4 (1asxs)

DS C Management Utility B3 pasxs)

e-File - Statement of Form 15G/156H B (154um)
e-Filing of Form 15CA & Form 15CB B4 gazus)
e-Filing Vault - Higher Security B} (108018
e-Mivaran [ gavra)

g-Sahyog - Step by Step Guide 24 s42v8)
e-Verification of Returms B (1a30xs)
a-Verification of Form 35 B4 r14us)

Form 1 Income Declaration Scheme, 2016 24 140018
Form 1 PMGKY 2016 jsoaus)

amm | EP05I crieme, .EU‘lb_:lEi:BEEKE:
[TOBEIN Beg & Lnlnad Foms 61 B1A B3 7748,

ITDREIN Reg.& Upload Forms 618, 15CC 1 g28k8)
NMS - Step by Step Guide 21 gazka)

MNon-PAM Transaction 2Hzizee)

Person Competent to Verify Bt zozks

Rectification 23 55118,

Fefund Re-issue [ mosis)

Register as Legal Heir 21 1z418)

Register as Liguidator 2} zosks)

Reset Password B zsous)

Response to Notice w/s 139(9) 2 52265,

Response to Outstanding Tax Demand B sezka)
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Utility on e-filing portal

T R B e e L B ) [T B = I o

Audit report under section 1240} of the Income-tax Act, 1961, in the case of charitable or religious ¥ ;
om0 trusts or institutions ™ Download (1201ks) | Instructions

Audit repert under section 10{23C) of the Income-tax Act, 1961, in the case of any fund or trust or

institution or any university or other educational institution or any hospital or other medical ¥ .
Form 1088 institution referred to-in sub-clause (iv) or sub- clause (v) or sub-clause (vi) or sub-clause (via) of & Download 1205xe) | Instructions

section 10{23C)

Statement of income paid or credited by Venture Capital Company or Venture Capital Fund to be v .
Fom 64 furnished under section 115U of the Income-tax Act, 1961 ¥ bownload (r200xm) | Instructions

Statement of income distributed by a Business Trust to be furnished under section 115UA of the v i
Form 64A Incometax Ak 1961, ™ Download (1204xm  Instructions

Staterent of income paid or credited by investment fund to be furnished under section 115UB of v ;
Farm 640 the Income-tax Act, 1961, B oownioad (r21eks | Instructions
Form 15CB Certificate of an accountant as per rule 37BB ¥ Download 377key  Instructions
Form 15CC Quarterly staterment as per rule 3768 M pownload 2songy  Instructions
Form 150G Statement of Declaration under section 197A (1) and section 197A (1A) by an individual or a Y] Instructions
(Consclidated) person (not being a company or firm) claiming certain incomes without deduction of tax Download (2znks)
Form 15H Statement of Declaration under section 197A{1C) by an individual who is of the age of sixy years Y] - .
(Consolidated) or more claiming certain incomes without deduction of tax. Download (2sexs)
Form 61 Statement containing particulars of declaration received in Form No. 60 ¥ Download peske; | Instructions
Foiii GEA Staterent of Specified Financial Transactions under section 285BA(1) of the Income-tax Act, iriiois

1961

Statement of Reportable Account under sub-section (1) section 285BA of the Income-tax Act, ;
Form 61B 1961 ep \ ™ Download a-ekg, | Inftructions
Cnline Forms
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Registration
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I TDREIN

e[ncome Tax Department Registered Entity

Identification Number
eUnique ID issued by ITD which will be communicated

by ITD after the registration of the reporting entity

with ITD.

e16-character number in the format
XXXXXXXXXX.YZNNN

ITDREIN component Description

XXOXXXXXXXX PAN or TAN of the reporting entity

Y Code of Form Code

Z Code of Reporting EntityCategory for the Form Code
NNN Code of sequence number.

* Entity having PAN can take only PAN based ITDREIN.

Compiled by CA Avinash Rawani
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YV YV VY

Generation of ITDREIN

Login to e-Filing portal using User ID, e-Filing Password and DOB/DOI.
Go to My Account >> Manage ITDREIN.
To generate new ITDREIN click on the button “Generate New ITDREIN”.

hAanages [TDREIMN

S.No. ITDREIN Form Name Reporting Entity Category CreatedDate

Mo [TOREMs found

I

A Pop up with Form Type and Reporting Entity Category is displayed. Select the Form
Type and Reporting Entity Category from the dropdown.

Form Type*

Reporting Entity Category®

Select [-]
:'Select E|

| Generate rrpREIN| |Cancel|

Click Generate ITDREIN button. Based on the Form Type and Reporting Entity Category
selected, the ITDREIN will be generated

fanage ITDREIN
S.No. ITDREIN
1 PERAABDDNTA ABZ24

Form Name Reporting Entity Category CreatedDate
Form 61 Banking company 10/03/2016
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Preparation of SFT - Report Format

*User will be able to view only Two Parts- Part A, which in mandatory and one other
amongst Part B/C/D.
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Select SFT code

'_"-‘ Report Generation & Validation Utility | Form61A

Report Generation Utility
Statement of Financial Transactions (Form 61A)

‘ u Validate a Generate XML mﬂl Vi

®4s Insight

L ]

Instructions Sﬁte’ment_{?art-ﬁ} Validation Errors Validation Error Details

> Mandatory Emors

= Defects

Please select the relevant SFT Code from drop down: Select Continue

z e : = Exceptions
SEF-805: Time-deposit —

’ SFT- 006: Paymient for credit card
General Instructions fmENEIer

. . . . SET- 1007 Purchase of debentures
. A calendar is provided for selecting the date figld

. &ll greyed out fields are either auto-filled er non-4
-Itis a good practide to save your work frequantly. | SFT-009: Buy back of shares
. In Forms wherever information is captured in tablg :

a) Adding new Row: Click on ADD ROW button,

b) Deleting Row: Select the row o delete from

¢ Edit Row: Select a row from the list, click on E SFT- 012 Purchase or sale-of immovable property
5. Plegse enter enly the value wherever the informat
6. User shauld validate the data by clicking VAUDAT
side pané} and re-validate. On successful validatiol
save in the desired path. This XML should be uploaded in e-Filling portal (h’ttpS;.f,i'fn-:om'etaxinﬁia‘eﬂling.gov.iﬁj and
o submissicn, ah acknowledgment number will be generated for your future reference

SET-008: Purchase of shares

T

SFT-1010: Purchase of mutual fund units
SFT- 011 Purchase of foreign currency

SFT- 013 Cash p.aymentj-for goods and semvices:
SFT- 014 Cach deposits durin"g specified perod
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Relevant Format For Report

Details
Transaction Type Relevant format for report details
SFT- 001: Purchase of bank drafts or pay orders in cash Part B (Person Based Reporting)
SFT- 002: Purchase of pre-paid instruments in cash Part B (Person Based Reporting)
SFT- 003: Cash deposit in current account Part C (Account Based Reporting)
SFT- 004: Cash deposit in account other than current Part C (Account Based Reporting)
account
SFT- 005: Time deposit Part B (Person Based Reporting)
SFT- 006: Payment for credit card Part B (Person Based Reporting)
SFT- 007: Purchase of debentures Part B (Person Based Reporting)
SFT- 008: Purchase of shares Part B (Person Based Reporting)
SFT- 009: Buy back of shares Part B (Person Based Reporting)
SFT- 010: Purchase of mutual fund units Part B (Person Based Reporting)
SFT- 011: Purchase of foreign currency Part B (Person Based Reporting)
SFT- 012: Purchase or sale of immovable property Part D (Immovable Property Transaction
Reporting)
SFT- 013: Cash payment for goods and services Part B (Person Based Reporting)
SFT- 014: Cash deposits during specified period Part C (Account Based Reporting)

. . . \ . n
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Capture Statement Details

'.'-’ Report Generation & Validation Utiiity | Form61A

Report Generation Utility RS nsight

Statement of Financial Transactions (Form 61A)

E Generate XML ﬁf’

Instructions Staternent (Part A) Account Details (Part €) Person Details (Part €) Validation Errors. Validation Error Details

[See rule TT4E] > Mandatory Emors

Statement of Specified Financial Tranzactionsunder section 2B58A(1) of thie Income-tax Act, 1961 > Defects

> Bxceptions

PART A: STATEMENT DETAILS

[This information should be provided for each Statement submitted together)

A.1 REPORTING ENTITY DETAILS:

Reparting Entity Name *
ITDREIN *

Registration Mumber

A2 STATEMENT DETAILS

Staternent Type Selact >
Staternent Wurnber *
Orginagl Statement Id *

Reason for Corrachion ™ Select .

o R POl =
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Capture Reporting Details by Importing CSV

- Fapnom fereratinn & Valbissce Dhilay | Farmd A

Report Generation Utility
Statement of Financial Transactions (Form G1A)

Wt g tams Dippr Dipialy

Wi by By

Click on Export CSV button to download CSV Template

Save the CSV at desired location

Open the CSV file and fill the details by data entry or pasting values

Click on Import CSV button

Select the pre saved CSV from file system and then click on Open button

to upload TaxGuru.in - Complete Tax Solution
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Capture Report Details by Data Entry

Report Generation Utility

Statement of Financial Transactions (Form 6TA)

© v

[ T L R PRy o R T

= ol ey 1 rvaery
Dok

[ R

» Click on Add Row button to add a new information record

» Click on Delete Row button to delete the selected
information record

» Click on Edit Row button to edit the selected information

record TaxGuru.in - Complete Tax Solution



Validation of SFT

- " Repoct Grenoration £ Valkastion RHEIEy | ormbls

E} Report Generation Utility
T Statemeéent of Financial Transactions (Form 614)

 Upen B = B i [ o EEE= AT R veeon

IrEreass e SRR e SPT A g Gemis [Paied) sFdaticn § Walidativn Eries Dhetails

" — - + Pl e riwioyeg Eorcrs
Argoit Serial Ha Emar S BT Sy BT e Defects Toust Reprer L Skl Mimber: 122
Pocr Bl T L Ty i

Prrcroadur o Do wrread ad

e

» Click on Validate button on the tool bar

» Utility will display validation errors on Validation Tab

» Click on Validation row to see details of Validation
Errors on the right window pane of screen
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Correction of Errors

- & Fagew | Grrrerafion S0 Vald e ity | FurnmBTA

Report Generation Utility
Statement of Financial Transactions (Form 61A)

Wanlbdsiloem Fror Tertails
s I redatch v B DT -
i Wrcacal ek ki £ 27
Ereyide cometane ardnees

Sran e comect Aacher Munnees

Erowpe vl p:rmn-l-:mli:lid

» Click on any particular validation error from list, utility will show the
field highlighted in red, where corrections can be made

» Fix the errors and then click on Validate button again to check
whether error has been removed.

» If there are no validation errors, “Validation Successful” dialog box is
displayed to the user.
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Tvypes of Errors

MaEndatory Defects levels Exceptions
rrors

Part Will not lead
Need to be B/C/D- to Rejection
removed for Part. A- Only of .
successful Entire reports statement, if

is available
of XML . gets y defects to be
ejecte .
Report. j will be furnished.
rejected
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enerate XIVIL

~ 7 Report Generation & Validation Utility | Form61A

Report Generation Utility
Statement of Financial Transactions (Form 61A)

| u Validate B Generate XML

Instructions Statement (Part A) Aceotint Defails (Part C Person Details (Part C) WValidation Errors: Validation Error Details
> Mandatory Errors
Please select the relevant SFT Code from d i)
" r.-.c‘i. iy
i ;U = |1% » Computer » - | §? Search Computer
General Instructions Drganize ¥ S @
1. A calendar is provided for selecting t " - g :
G B - : I Favorites — # Hard Disk Drives (2)
2. &l grayed out fields are either auto-f .
3. Itis a good practice to save your worl B Desktop Local Disk (_F’] CI |Ck on Generate XM L
4. In Forms wherever information is cap 4 Downloads w — 20
) = g5 64,8 GB free of 107 GB L
&) Adding niew Row: Click on ADD % Recent Places an ave
b) Deleting Row: Select the row to]l 3 Local Disk (D)
Edit Row: Select from th “ Librari =1
{ Gl Bt s j-:‘-“-: a rla““ ‘::m *HE A i o= 341 GE free of 358 GB
5. Please enter only theva HEMHerENey f [E| Documents ) )
6. User should validats the data by clid J Missic 4 Devices with Removable Storage (1)
side pane} and re-validate. On sucee: e Removable Disk ()
save in the desired path. This XML s lEI p}dures_ |
on submission, an acknowledgment =1l Subversion | | v 348 ME free of 966 ME
i videos
18 Computer
&, Local Disk (G} =
File name: -
| open || concel
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Report Upload

=

=
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Login to E-Filing Portal

» Login to e-Filing portal using ITDREIN, Authorised
Person PAN and Password.

I
User ID* IAAAPA3000A.AZ151
Authorised Person PAN = AQZPKZ300C
Password> s sssssss

ogj Forgot Password?
Mew Users? Register Mow | Resend Activation Link

g;’;&:?; e-Filing Login Thraugh MNetBanking

»Based on the Form Type and Reporting Entity
Category selected during registration, the ITDREIN
user will be able to upload and view the
corresponding Form.

»Go to e-File >> Upload Form 61A
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Upload Form 61A

» The upload screen will have the following details.

=1 ~

Step 1: Upload File Step 2 Upload Successiul

Submit Form 61A

Reporting Entity PAN = .:q,q,qp,ajnl:l[],ﬁ.
Form Mame ;FL}RMsLﬁ.
Reporting Entity Category = Ebmers

Attach the Form 614 {.zip} File * Browse... | Mo file selected.

3 Click here todownload the DSC Utility | ()

\:; Steps to Digitally Sign the Form:

+ Download the "ITD e-Filing BSC Management Utility™.
+ Generate the signature file. Fellow the instructions:in the Utility.
+ Attach the generated signature file_

Attach the Signature file * Browse... :l Mo file selected.

» Attach the Form 61A (.zip) File along with the
signaturefile and click on “Upload”.

Compiled by CA Avinash Rawani .
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Acknowledgement of Successful Upload

» On successful validation, the following
success message shall be displayed

submit Form 61A

Step 1: Upload Fiie Step 2: Upload Successful

FORMB1A has been filed and the Transaction |D s: 1000725741 In case of any quernes, please contact
1600 4250 0025.

An e-mail confirming the successful submission of your Form along with the Receipt number has been
sent to assessee@mail.com

Kindly login after 24 hours to check the status of the uploaded form, (GO TO My Account’ -> View
Form B1AY)

Compiled by CA Avinash Rawani
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Statement of Submitted Report

» This status will initially be displayed as
“Uploaded”

> If the Uploaded Form is processed then Filing
status shall be updated based on the validation

done on the uploaded file and displayed as
Accepted/Rejected

» The updated status can be checked by the user
after 24 Hours of upload.

Dashboard My Account - e-File -

View Filed Form 61A

Reporting Entity PAN PERHABLOTW Calendar Year 2016 Form Name FORMETA
S.No Transaction No Filed On Filing Type Status
1 1000728145 140472017 - Hejected

Compiled by CA Avinash Rawani
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Viewing of Error Report

> If the status is “Rejected” then the following
screen is displayed to the user.

» By clicking on “TransactionNo”, the error
description is displayed on the screen.

Details Of Acknowledgement Number - 1000728145 H
Reporting Entity PAN Calendar Year Form Name
PERHABOO1W 2016 FORMG1A

Error Details

Status Error Description

Rejected The XML Schema is invalid. Please upload the XML in the correct schema.
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Notification No.95/2015 Dt 31.12.2015

Rule | Subject Effective from

{148 | Transactions in refafion to which permanent account number i to be quoted in | 01-01-2015
alldocuments for the purpose of clause (c) of sub-section (3) of section 1394

114C Verification of Permanent Account Number n transactions speciied in rule 1148 | 01-01-2016

114D | Time and manner in which persons refered fo in rule 114C shall fumish a | 01-01-2016
statement contaning particulars of Form No. 60

114€ | Funishing of statement of inancial ransaction in Form-61A 01-04-2016
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Responsibilty for Verification of
PAN/Obtaining Form 60 with documents

Person who sells the immovable property or motor vehicle
Manager or officer of a banking company or co-operative bank,post master;

Stock broker, sub-broker, share transfer agent, banker to an issue, trustee of a trust
deed, registrar to issue, merchant banker, underwriter, portfolio manager, investment
adviser and such other intermediaries registered under SEBI;

Depository, participant, custodian of securities or any other person registered under
SEBI;

Principal officer of a company u/r 114B
Principal officer of an institution u/r 114B;

Any trustee or any other person duly authorised by the trustee of a Mutual Fund u/r
114B;

An officer of RBI, or of any agency bank authorised by RBI
Manager or officer of an insurer u/r 114B,
Persons covered under Section 44AB

Y V V

VVV VVV V
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Section 114-D. Filing of Form No.60

Clause | Clause Il

clauses (b) to (k) of sub-rule (1) , :
of rule 114C; and (1) sub-rule (2) Assessee covered by Section 44AB entered into

of rule 114C specified transactions to be reported & have received
Form 60 in place of PAN from parties.

!

Furnish a statement in Form No. 61 online containing details received in Form 60.

— 1 !

Retain Form No. 60 for a

Declfaration Decl.aration period of six years from
received by received by . .
31st Mar, 30th Sept, the end of the financial

furnished by furnished by year in which the
30th April. 31st Oct. transaction was

undertaken.
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Summary of Form 61A

r"

+

&-
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Consequences of Non Compliance

Penalty @ Rs.100/- per day of default

Penalty, on non-compliance to notice calling
for return,@ Rs. 500/- per day

Penalty of Rs.50,000 for providing inaccurate
information in the statement.
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Forgiveness

Applying computer technology is simply finding the right wrench to pound in
the correct screw.

A mistake in Tax Returns can be corrected by paying penalties and result in
monetary loss but the non-correction of Mistakes made in Relationship in
TIME will ruin your entire LIFE... Correction of Both.. earlier the BETTER

A MISTAKE should always be taken as a Mistake and not as MY Mistake or HIS
Mistake as it leads to difference in the Hearts..Let us correct it in TIME

42
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